
List of cases in which Electronic Service of process has taken place during the month of NOVEMBER 2023

Court District Case Type Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 Central NIL

9 Central CS (COMM.) 1383/2023 18-10-2023 9.2E+009

Sr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

SH. SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

DR. KAMINI LAU, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. UMED SINGH GREWAL 
DISTRICT JUDGE (COMMERCIAL 
COURT)-05

MS. BARKHA GUPTA, DISTRICT 
JUDGE, (COMMERCIAL COURT) 

MS. KAVERI BAWEJA, DISTRICT 
JUDGE, COMMERCIAL COURT-07

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT-08

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

VISHAL AND 
SONS Vs 
GEETANJALI 
JEWELLERS

KAMAL 
JEET 
SINGH

kjskamal@gmail.com03-11-
2023

mailto:kjskamal@gmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

9 Central

CS (COMM.) 2728/2022 21-12-2022 9.9E+009

CS (COMM.) 1459/2023 01-11-2023 9891510300 08-11-2023

CS (COMM.) 434/2023 13-03-2023 9810070824 25-11-2023

CS (COMM.) 1300/2023 09-10-2023 9953413632 28-11-2023

10 Central NIL

11 Central 310 OMP(I) (COMM) 745/2023 24.11.2023 9873347330 07.12.2023

310 OMP(I) (COMM) 746/2023 24.11.2023 9873347330 07.12.2023

310 CS (COMM) 1529/23 25.11.2023 9810099445 05.12.2023

310 CS (COMM) 1528/2023 25.11.2023 9818336108 NIL

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

M/S KBB NUTS 
PVT LTD. Vs 
SHRI RAM 
TRADERS

PRAVEE
N 
PAHUJA

praveenpahuja72@gmail.com08-11-
2023

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

RASHIM 
ROHTAGI Vs 
ORANGE AND 
GREEN 
INTERIORS PVT 
LTD AND ORS

SIKANDA
R AZAM 
KHAN

skndrkhan82@gmail.com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

MANLIFT INDIA 
PVT LTD 
THROUGH ITS 
AUTHORISED 
REPRESENTATI
VE MR HITESH 
SAHNI Vs 
SHAGUN 
CORPORATION 
THROUGH ITS 
PROPRIETOR 
HARDIK

RAJESH 
CHHABRA

rajeshchhabra@gmail.com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CHIRAG GUPTA 
Vs ANBU 
MACHINERIES 
AND 
ELECTRICALS

DR. RITA 
SANGHAV
I

ADV.RITA.SANGHAVI@GMAIL.COM

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

Idfc First Bank Vs 
Mohit Bachhas 
4843

Mayank 
Mahajan

mayank_mahajan05@yahoo.com

Idfc First Bank Vs 
Amit Kumar 2176

Mayank 
Mahajan

mayank_mahajan05@yahoo.com

State Bank Of 
India Vs Ravinder 
Murari

Suresh 
Kumar

suresh.sharma717@gmail.com

Narender Kumar 
Vs Jitender 
Kumar

Sanjay 
Kumar

sanjayk.advocate@gmail.com

mailto:praveenpahuja72@gmail.com
mailto:skndrkhan82@gmail.com
mailto:rajeshchhabra@gmail.com
mailto:ADV.RITA.SANGHAVI@GMAIL.COM
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:suresh.sharma717@gmail.com
mailto:sanjayk.advocate@gmail.com
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Advocate 
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of 
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11 Central

310 CS (COMM) 1537/2023 29.11.2023 9810133604 05.12.2023

310 CS (COMM) 1786/2021 14.06.2021 9818030800 05.12.2023

310 OMP(I)COMM 680/23 20.10.2023 9811452022 05.12.2023

310 CS (COMM) 1522/2023 24.11.2023 9971067110 NIL

310 CS (COMM) 2851/2021 13.08.2021 9811898399 02.12.2023

310 OMP(I) (COMM) 727/2023 22.11.2023 9811452022 NIL

310 OMP(I) (COMM) 728/2023 22.11.2023 9811452022 NIL

310 OMP(I) (COMM) 736/2023 23.11.2023 9811452022 NIL

310 CS (COMM) 471/2023 17.03.2023 9718689708 NIL

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

Rajendra G 
Mehta vs  
Parkarire 
Engineering Co 
Pvt Ltd

Mahesh 
Katyayen

tridentlaw@hotmail.com

ICICI BANK VS 
ARVIND KUMAR 
SINGH

DEEPAK 
KAUSHIK

induslegalia@gmail.com

TATA CAPITAL 
FINANCIAL 
SERVICE LTD. 
VS MANJEET 
SINGH

ANISH 
BHOLA

Anish_bhola17@yahoo.com

TUSHER 
DYECHEM PVT 
LTD. VS M/S 
PROMOTIONAL 
CLUB & ANR

ABHAY 
SAHAI

bcd1969@gmail.com

ICICI BANK VS 
RUBEENA 
MALIK

MANISH 
DEWAN

manish@klfindia.com

TATA CAPITAL 
FINANCIAL 
SERVICE LTD. 
VS KAVYA 
ENTERPRISES

ANISH 
BHOLA

Anish_bhola17@yahoo.com

TATA CAPITAL 
FINANCIAL 
SERVICE LTD. 
VS  SHIV 
KUMAR & ANR

ANISH 
BHOLA

Anish_bhola17@yahoo.com

DCB BANK LTD 
VS JUBER 
ISRIEL & ORS

ANISH 
BHOLA

Anish_bhola17@yahoo.com

STAR BIOMED 
PVT. LTD VS 
ROBIN 
ENTERPRISES

AMIT 
CHAWLA

amitchawlaad@gmail.com

mailto:tridentlaw@hotmail.com
mailto:induslegalia@gmail.com
mailto:Anish_bhola17@yahoo.com
mailto:bcd1969@gmail.com
mailto:manish@klfindia.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:amitchawlaad@gmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

11 Central

310 CS (COMM) 1471/2023 02.11.2023 9811161525 NIL

310 CS (COMM) 1491/2023 08.11.2023 NIL

310 OMP (COMM) 172/2023 08.11.2023 9810059650 21.11.2023

12 Central NIL

13 Central NIL

14 West NIL

15 West NIL

16 West NIL

17 West NIL

SH. SANJAY SHARMA, DISTRICT 
JUDGE, COMMERCIAL COURT

AMIT VERMA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYEND
RA 
KUMAR 
SINGH

sksingh116@gmail.com

NEHA KALRA VS 
VINOD ARORA

SANTOSH 
KUMAR

9313780408
9810468040

santoshkumar@kingoflaw.in

ASHWANI 
KUMAR VS 
GAURAV 
SACHDEVA & 
ANR

SR. 
ANURAG 
KUMAR 
AGARWA
L

info@asvas
sociates.co
m

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. SANJEEV KUMAR SINGH, 
DISTRICT JUDGE, COMMERCIAL 
COURT

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-01

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

SH. DIG VIJAY SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

SH. SANJAY JINDAL, DISTRICT 
JUDGE (COMMERCIAL COURT)

mailto:sksingh116@gmail.com
mailto:santoshkumar@kingoflaw.in
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18 West NIL

19 West NIL

20 NEW DELHI NIL

21 NEW DELHI 25 CS (COMM.) 416 / 2023 20.07.2023 9811065265 24.11.2023

22 NEW DELHI 24 Suit for Recovery 23/11/2023 9917079999 30/11/23

24 Suit for Recovery 23/11/2023 9917079999 30/11/23

24 Suit for Recovery 05/09/2023 9136293929 02/11/23

23 SOUTH NIL

24 SOUTH Commercial 02.05.2023 9582658990 08.11.2023

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, DISTRICT 
JUDGE (COMMERCIAL COURT)-01

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

LIVING MEDIA 
INDIA PVT. LTD. 
 VS. AH 
WHEELER & CO.

MS. 
HARNEK 
KAUR

SH. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-03 

CS 
(COMM.)/65
2/2023

Opple Lighting 
India Pvt Ltd Vs. 
Bal Marketing 
Ltd & Ors

Rhea 
Luthra(P),

CS 
(COMM.)/65
1/2023

OPPLE 
LIGHTING 
INDIA PVT. LTD. 
VS  ARUN 
KUMAR

Rhea 
Luthra(P),

CS 
(COMM.)/4
96/2023

SMACLIFY 
TECHNOLOGIES 
PRIVATE 
LIMITED OPC 
AND ANR. VS 
ELEPHANTJOB 
PRIVATE 
LIMITED

YATIN 
GROVER

SH. PREM KUMAR BHARTWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/25
7/2023     

 CANARA BANK 
Vs MR. FAYUM 
PROP. OF F.D. 
TAILORS

ANKUR 
AGGARW
AL

ANKUR.AGGARWAL@GMAIL.COM

mailto:ANKUR.AGGARWAL@GMAIL.COM
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24 SOUTH

Commercial 10.05.2023 9811420646 01.11.2023

Commercial 01.05.2023 9899454455 09.11.2023

Commercial 07.11.2023 9310972268 07.11.2023

Commercial 04.09.2023 7878787756 20.11.2023

Commercial 17.11.2023 9810210832 17.11.2023

Commercial 30.10.2023 7982585565 07.11.2023

Commercial 06.11.2023 9818570649 06.11.2023

Commercial 06.11.2023 9818570649 06.11.2023

Commercial 07.11.2023 SHAHINA 9811401141 20.11.2023

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/28
2/2023

M/S SS 
BUILDTECH 
VENTURES 
PVT . LTD. 
THROUG ITS 
DIRECTOR SH. 
SANDEEP 
GUPTA Vs SH. 
TAPESH 
GOENKA

LALIT 
SHARMA

NOT 
PROVI

6, New 
Court 
Block-I

CS 
(COMM)/25
5/2023

ICICI BANK Vs 
MOHD AMEEN

PRASHAN
T KUMAR

NOT 
PROVI

6, New 
Court 
Block-I

CS 
(COMM)/60
9/2023

I V 
COMMUNICATI
ON Vs JAKSON 
LIMITED

RAHUL 
KUMAR

RAHULCKLAW@GMAIL.COM

6, New 
Court 
Block-I

CS 
(COMM)/51
4/2023

RAJENDRA JHA 
Vs YASH PAL 
BAHL

MUSHAR
RAF ALI 
KHAN

NOT 
PROVIDE
D

6, New 
Court 
Block-I

CS 
(COMM)/61
5/2023

STATE BANK OF 
INDIA Vs RISHI 
RAJ

GOPAL 
CHAND 
SHARMA

NOT 
PROVIDE
D

6, New 
Court 
Block-I

CS 
(COMM)/59
4/2023

PUNJAB 
NATIONAL 
BANK Vs 
VISHNU SAHOO

ARUN 
BHARDW
AJ

NOT 
PROVIDE
D

6, New 
Court 
Block-I

CS 
(COMM)/60
4/2023

MAX HEALTH 
CARE 
INSTITUTE LTD. 
Vs MAX CARE 
CHEMIST AND 
ANR

RAUNAQ 
KAMATH

office@ira.law

6, New 
Court 
Block-I

CS 
(COMM)/60
3/2023

MAX HEALTH 
CARE 
INSTITUTE LTD. 
Vs CARE MAX 
SUPERSPECIALI
TY HOSPITAL 
AND ANR

RAUNAQ 
KAMATH

office@ira.law

6, New 
Court 
Block-I

CS 
(COMM)/61
1/2023

RAM LAKHAN 
SHUKLA Vs 
HINTEK 
ELECTRONICS 
PRIVATE 
LIMITED

Shiv.nalsar@gmail.com

mailto:RAHULCKLAW@GMAIL.COM
mailto:office@ira.law
mailto:office@ira.law
mailto:Shiv.nalsar@gmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
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24 SOUTH

Commercial 10.11.2023 1126843455 08-11-2023

Commercial 22.11.2023 9818123943 22.11.2023

Commercial 26.02.2020 9877756643 24.11.2023

Commercial 23.08.2023 8777755666 02.11.2023

25 SH. SANDEEP YADAV South Commercial 23-03-2023 20-11-2023

26 SH. RAJEEV BANSAL South Commercial 09-02-2023 9990577700 1-11-23

Commercial 12-10-2023 9873347330 3-11-23

Commercial 04-09-2023 8285002845 3-11-23

Commercial 03-10-2023 9958726491 3-11-23

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/61
3/2023

LOREAL Vs 
Katson 
International

S.K.BANS
AL

unitedmark@unitedandunited.com

6, New 
Court 
Block-I

CS 
(COMM)/62
0/2023

Sato Agrox India 
Pvt Ltd Vs 
Wagtail India Pvt 
Ltd

VISHAL 
SINGH

AD.VISHALSINGH@GMAIL.COM

6, New 
Court 
Block-I

EX/151/202
0

M/S AU SMALL 
FINANCE BANK 
LTD Vs PUNIT JI

RAJIV 
RANJAN 
DWIVEDI

NOT 
PROVIDE
D

6, New 
Court 
Block-I

CS 
(COMM)/49
0/2023

M S EARTH 
EVENTS INDIA 
PRIVATE 
LIMITED Vs 
DIVINE BEAUTY 
PRIVATE 
LIMITED

AMARJEE
T KUMAR

NOT 
PROVIDE
D

17, New 
Court 
Block-I

CS 
(COMM)/17
8/2023

Canara Bank V/S 
M/S Eye Vision 
Through Its Prop. 
Mary Mebal 
Toppo

Ankur 
Agarwal

Not 
Provoded

Not 
Provoded

29, New 
Court 
Block-II

CS 
(COMM)/75
/2023

CANARA BANK 
Vs M/S LIFE 
ORTHO

KRISHAN 
KUMAR

krishenkumar@gamil.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/2
349/2023

IDFC FIRST 
BANK Vs MAYA 
DEVI 557

MAYANK 
MAHAJA
N(P),

mayank_mahajan05@yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/19
39/2023

YES BANK LTD 
Vs JATIN YADAV

SANJEEV 
PATHAK

litigation@srcslegal.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/2
249/2023

TOYOTA 
FINANCIAL 
SERVICES 
INDIA LTD. Vs 
SAROLIA 
MINING AND  
ENGINEERING 
COMPANY

RAJESH 
KUMAR

jangraadvocate@gamil.com

mailto:unitedmark@unitedandunited.com
mailto:AD.VISHALSINGH@GMAIL.COM
mailto:krishenkumar@gamil.com
mailto:mayank_mahajan05@yahoo.com
mailto:litigation@srcslegal.com
mailto:jangraadvocate@gamil.com
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SH. RAJEEV BANSAL South

Commercial 03-10-2023 9958726491 3-11-23

Commercial 03-10-2022 9958726491 3-11-23

Commercial 26-09-2023 9958726491 3-11-23

Commercial 26-09-2023 9958726491 3-11-23

Commercial 26-09-2023 9958726491 3-11-23

Commercial 03-10-2023 9215841001 9-11-23

Commercial 21-09-2023 9999568427 9-11-23

Commercial 26-09-2023 9212002825 20-11-2023

Commercial 27-09-2023 9899408618 20-11-2023

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/2
241/2023

KOTAK 
MAHINDRA 
PRIME LTD. Vs 
ANJU G

RAJESH 
KUMAR

jangraadvocate@gamil.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/2
228/2023

TOYOTA 
FINANCIAL 
SERVICES 
INDIA LTD. Vs 
MADHYA 
BHARAT 
TELECOM

RAJESH 
KUMAR

jangraadvocate@gamil.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/21
74/2023

TOYOTA 
FINANCIAL 
SERVICES 
INDIA LTD. Vs 
IMRAN NASEER

RAJESH 
KUMAR

jangraadvocate@gamil.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/21
72/2023

TOYOTA 
FINANCIAL 
SERVICES 
INDIA LTD. Vs 
LIKHITKAR 
AROGYA

RAJESH 
KUMAR

jangraadvocate@gamil.com

29, New 
Court 
Block-II

OMP (I) 
(COMM.)/21
73/2023

TOYOTA 
FINANCIAL 
SERVICES 
INDIA LTD. Vs 
JASBIR SINGH

RAJESH 
KUMAR

jangraadvocate@gamil.com

29, New 
Court 
Block-II

CS 
(COMM)/54
9/2023

PUNJAB 
NATIONAL 
BANK Vs AMAR 
SINGH 
PROPRIETOR 
DROPA 
TRADERS AND 
SUPPLIERS

SUMIT 
SHARMA

inbox.sumitsharma@gmail.com

29, New 
Court 
Block-II

CS 
(COMM)/53
3/2023

M/S SHINE FAB 
INDIA Vs M/S 
SKS 
CONSTRUCTION
S

Karan Attri office@lpjpartners.com

29, New 
Court 
Block-II

CS 
(COMM)/54
1/2023

PUNJAB AND 
SIND BANK VS 
SUNITA

RAJEEV 
UPADHAY
AY

advrajeevupadhayay84@gmail.com

29, New 
Court 
Block-II

CS 
(COMM)/54
6/2023

STATE BANK OF 
INDIA Vs 
PAOTEI SELE 
NERISHA

SHALINI 
UPADHYA
Y

shaliniadvocate@gmail.com

mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:jangraadvocate@gamil.com
mailto:inbox.sumitsharma@gmail.com
mailto:office@lpjpartners.com
mailto:advrajeevupadhayay84@gmail.com
mailto:shaliniadvocate@gmail.com
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SH. RAJEEV BANSAL South

Commercial 28-07-2023 9811126091 20-11-2023

Commercial 16-09-2023 9407223688 20-11-2023

Commercial 15-03-2023 9868552038 21-11-2023

27 SH. LAL SINGH, DISTRICT JUDGE NIL

28 14 Commercial Suit 13-02-2023 N/A N/A N/A

14 Commercial Suit 26-09-2023 N/A N/A N/A

14 Commercial Suit 03-05-2023 N/A N/A N/A

29 SH. AJAY KUMAR JAIN NIL

29, New 
Court 
Block-II

CS 
(COMM)/44
9/2023

DEVVRAT 
IMPEX PVT. 
LTD. Vs MR. 
GONU RAM, 
PROPRIETOR 
M/S. RIDDHI 
TRADING 
COMPANY

ANKUR 
SINGHAL

ankursinghaladvocate@gmail.com

29, New 
Court 
Block-II

CS 
(COMM)/52
2/2023

IFFCO MC CROP 
SCIENCE 
PRIVATE 
LIMITED Vs 
ATAL KRASHI 
SEWA KENDRA 
THROUGH ITS 
PROPRIETOR 
AVINASH 
SINGH

Shubham 
Saigal

shubamsaigal06@gmail.com

29, New 
Court 
Block-II

CS 
(COMM)/14
8/2023

M/S CLIX 
CAPITAL 
SERVICES PVT. 
LTD. Vs 
KRISHNA 
SUPER 
SPECIALITY 
HOSPITAL AND 
ORS

RAVI 
SHANKAR 
GARG

advocatersgarg@gmail.com

SOUTH-
EAST

MS. NEELAM SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM
/151/2023

BIOMATRIX 
INDIA VS. 
MANOJ 
KUMAR

RISHAB
H 
BHARAD
WAJ

CS/COMM
/866/2023

M/S 
PENTAGON 
TECH VS. 
EXCEL 
MARKETING

DEVEND
ER 
SINGH

CS/COMM
/429/2023

ANAND 
KUMAR VS. 
M/S SAGGU

PRADEE
P 
KUMAR

SOUTH-
EAST

mailto:ankursinghaladvocate@gmail.com
mailto:shubamsaigal06@gmail.com
mailto:advocatersgarg@gmail.com
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30 MS. ANU GROVER BALIGA NIL

31 SH. BHUPESH KUMAR 22 Commercial Suit  20-10-2022

22 Commercial Suit 04-03-2022 9.7E+009

22 Commercial Suit 21-11-2022 1.0E+010

22 Commercial Suit 17-11-2022 9.9E+009

22 Commercial Suit 26-09-2023 9.1E+009

32 MS NIRJA BHATIA 23 --- 11-11-2021 -- 

23 -- 23-03-2021 -- ----  

33 SH. RAJESH KUMAR SINGH 30 COMMERCIAL 10.04.2023 BALRAM 9.9E+009

SOUTH-
EAST

SOUTH-
EAST

CS 
(COMM)/1
031/2022

BANK OF 
BARODA
V/S.
VIJAY 
ROHIRA

SUSHIL 
KUMAR 
SAPRA

798217598
78388892
97

aaspíresa
pra2010
@gmail.c
om

20-11-
2023

CS 
(COMM)/1
89/2022

DELHI 
INSTITUTE OF 
PHARMACEUT
ICAL 
SCIENCES 
AND 
RESEARCH
V/S.
SUPREME 
LOGISTICS 
AND 
ANOTHER

Yashvard
han

yashvard
hanroy@g
mail.com

16-11-
2023

CS 
(COMM)/1
130/2022

JAQUAR AND 
COMPANY 
PVT LTD
V/S.
UNIVERSAL 
MUST TAKE 
HOLIDAYS 
PRIVATE 
LIMITED

ADITYA 
GAUR

jurist.adit
yagaur@g
mail.com

01-11-
2023

CS 
(COMM)/1
120/2022

M/S MATRIX 
FREIGHT 
SYSTEMS PVT. 
LTD.
V/S.
M/S ASPIRE 
INTERNATION
AL

LEGUM 
CURIAE

legumcur
iae.officia
l@gmail.c
om

01-11-
2023

CS 
(COMM)/8
63/2023

MVS 
ENGINEERING 
PVT. LTD.
V/S.
JAIPRAKASH 
ASSOCIATES 
LIMITED

MUNISH 
CHHOKE
R

munishch
hoker198
0@gmail.
com

03-11-
2023

SOUTH-
EAST

CS 
(COMM)/5
01/2021

PUNJAB 
NATIONAL 
BANK vs MRS 
RANI ROSLIN 
SINGH

KRISHA
N 
KUMAR

RANIROS
LINABC@
GMAIL.C
OM

21-11-
2023

CS 
(COMM)/19
3/2021

PUNEET 
GUPTA vs 
M/SG.K. 
MOTEL PVT 
LTD

DALIP 
ANAND

07-11-
2023

SOUTH-
EAST

CS(COMM
) 344/23

RAJESH 
MEDIRATTA 
PROP. OF M/S 
SACHINDANA
ND 
INSULATIONS 
vs WEST WIND ENGINEERS PVT. LTD.

br9840@gmail.com

18.11.202
3

mailto:br9840@gmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

34 SH. SANJAY SHARMA-I EAST NIL

35 CS COMM 74 270/2023 21-07-2023 9811904386 03-11-2023

CS COMM 74 416/2023 27-10-2023 NA NA 07-11-2023

CS COMM 74 182/2020 07-10-2020 9811135465 09-11-2023

CS COMM 74 421/2023 02-11-2023 9899408618 09-11-2023

CS COMM 74 273/2023 21-07-2023 9999678571 10-11-2023

CS COMM 74 265/2023 21-07-2023 9999678571 10-11-2023

CS COMM 74 271/2023 21-07-2023 9711298808 16-11-2023

CS COMM 74 427/2023 06-11-2023 7503232925 16-11-2023

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

ROOM 
NO. 101

M/S MONTAGE 
ENTERPRISES 
PVT LTD. VS 
M/S RM DAIRY 
PROD. LLP

SH. 
SUJEET 
GUPTA

BHARTIABHISHEK2020@GMAIL.COM

ROOM 
NO. 101

RISHI BANSAL 
VS SHRI 
GRAPHIX SALES

SH. K. K. 
MALHOT
RA

ROOM 
NO. 101

VARDHMAN 
PLASTIC VS 
GLOW & SHINE

SH. 
NAVEEN 
SINGLA & 
ASSOCIAT
ES

NAVEENSINGLAADV1@GMAIL.COM

ROOM 
NO. 101

BANK OF INDIA 
VS VIJAY 
KUMAR 
SHARMA

MS. 
SHALINI 
UPADHYA
Y

SHALINIADVOCATE@GMAIL.COM

ROOM 
NO. 101

M/S SERVOKON 
SYSTEMS LTD. 
VS M/S SIDDHI 
VINAYAK 
ENTERPRISES

SH. 
AMARESH 
K SINGH

AMRESHSINGHADVOCATE@GMAIL.COM

ROOM 
NO. 101

M/S SERVOKON 
SYSTEMS LTD. 
VS NAVITECH 
ENGINEERS 

SH. 
AMARESH 
K SINGH

AMRESHSINGHADVOCATE@GMAIL.COM

ROOM 
NO. 101

RAJ KUMAR 
HUF VS M/S N 
SQUIRE

SH. SHIV 
CHOPRA 
& 
SIDDHAR
TH 
ARORA

ADVSHIVCHOPRA@GMAIL.COM

ROOM 
NO. 101

PARSNATH 
DEVELOPERS 
LTD VS MINISO 
LIFESTYLE PVT 
LTD.

SH. S.M. 
ANSARI & 
PRABHAK
AR 
TIWARI

SMANSARI@KNM.IN

mailto:BHARTIABHISHEK2020@GMAIL.COM
mailto:NAVEENSINGLAADV1@GMAIL.COM
mailto:SHALINIADVOCATE@GMAIL.COM
mailto:AMRESHSINGHADVOCATE@GMAIL.COM
mailto:AMRESHSINGHADVOCATE@GMAIL.COM
mailto:ADVSHIVCHOPRA@GMAIL.COM
mailto:SMANSARI@KNM.IN


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

35

EAST 

CS COMM 74 210/2023 01-06-2023 9818911976 21-11-2023

CS COMM 74 211/2023 01-06-2023 9818911976 21-11-2023

CS COMM 74 407/2023 26-10-2023 9873340929 22-11-2023

CS COMM 74 387/2023 11-10-2023 9958986363 21-11-2023

CS COMM 74 368/2023 22-09-2023 9810589859 24-11-2023

CS COMM 74 27/2023 10-01-2023 9999490798 25-11-2023

CS COMM 74 403/2023 21-10-2023 23077275 25-11-2023

CS COMM 74 57/2023 06-02-2023 9811044353 28-11-2023

MISC DJ 15/2023 19-01-2023 9910575892 17-11-2023

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

ROOM 
NO. 101

VISHAN KUMAR 
MISHRA VS THE 
EXECUTIVE 
ENGINEER

SH. 
RAVINDR
A & 
HIMANSH
U 
PANDEY

RKPANDEY_161@REDIFFMAIL.COM

ROOM 
NO. 101

VISHAN KUMAR 
MISHRA VS THE 
EXECUTIVE 
ENGINEER

SH. 
RAVINDR
A & 
HIMANSH
U 
PANDEY

RKPANDEY_161@REDIFFMAIL.COM

ROOM 
NO. 101

ISHU FASHION 
VS NEMI 
CHAND

SH. 
MUNISH 
CHHOKE
R

MUNISHCHHOKER1980@GMAIL.COM

ROOM 
NO. 101

PNB VS MOHD 
IMRAN

SH. NITIN 
GARG

INFO@KNOWLEX.IN

ROOM 
NO. 101

M/S SAVEX 
TECHNOLOGIES 
PVT. LTD. VS 
M/S SHINEY E 
PARK PVT. LTD.

SH. AMIT 
SHARMA

AMIT506WW@GMAIL.COM

ROOM 
NO. 101

CANARA BANK 
VS AAMIR 
QURESHI

SH. ANUJ 
AGARWA
L

ADVOCATEANUJAFARWAL@YAHOO.COM

ROOM 
NO. 101

CITY UNION 
BANK VS AMIT 
RAO

SH. 
SIDDHAR
THA SAIN

SAINASSOCIATES55@GMAIL.COM

ROOM 
NO. 101

IDBI BANK LTD. 
VS MRS ANJANA 
MANISH 
MITTAL

SH. 
PARTHIV 
J MEHTA 
& 
ASSOCIAT
ES

PJMEHTACEO1@REDIFFMAIL.COM

ROOM 
NO. 101

UNION BANK 
OF INDIA VS 
GUPTA STORE

SH. 
SAGAR 
DWIVEDI

ADVOCATE.SAGARDWIVEDI@GMAIL.COM

mailto:RKPANDEY_161@REDIFFMAIL.COM
mailto:RKPANDEY_161@REDIFFMAIL.COM
mailto:MUNISHCHHOKER1980@GMAIL.COM
mailto:INFO@KNOWLEX.IN
mailto:AMIT506WW@GMAIL.COM
mailto:ADVOCATEANUJAFARWAL@YAHOO.COM
mailto:SAINASSOCIATES55@GMAIL.COM
mailto:PJMEHTACEO1@REDIFFMAIL.COM
mailto:ADVOCATE.SAGARDWIVEDI@GMAIL.COM


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

35

EAST 

CS COMM 74 398/2023 01-11-2023 9899441635 NA 17-11-2023

CS COMM 74 116/2023 25-03-2023 9999490798 18-11-2023

CS COMM 74 201/2022 07-07-2022 9911118926 18-11-2023

CS COMM 74 367/2023 10-10-2023 9958722729 18-11-2023

36 NIL

37 09/13/2023 9.6E+009

22-08-2023 9.3E+009

11-09-2023 9.8E+009

17-10-2023 9.8E+009

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, COMMERCIAL 
COURT-02

ROOM 
NO. 101

PNB VS 
GULSHAN 
ENTERPRISE

MS. 
PARUL

ROOM 
NO. 101

CANARA BANK 
VS MED TREAT 
POLY CLINIC

SH. ANUJ 
AGARWA
L

ADVOCATEANUJAFARWAL@YAHOO.COM

ROOM 
NO. 101

UBI VS SUNIL 
RAJVANSHI

S. RAVI 
KUMAR

ADVOCATERAVI79@GMAIL.COM

ROOM 
NO. 101

M/S REGENT 
SURVEYORS VS 
VAGMINE 
EDUCATION

SH. 
BRIJESH 
KUMAR 
PANCHAL

ADV.BRIJESH@GMAIL.COM

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

Shahdara 301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM
) 458/23

M/S 
VITROGENE 
HEALTH CARE 
Vs. M/S 
MATRIX 
HEALTHCARE
INDI

Sh. Ishu 
Kumar

advocater
ajputikr@
gmail.co
m

11/07/202
3

CS 
(COMMERCIAL)

CS 
(Comm.) 
No. 431/23

Ravi Aggarwal 
vs. Neelam 
Gupta

Sh. G.S. 
Singh

BHARAT.GUPTARKCA@GMAIL.Com11/23/202
3

CS 
(COMMERCIAL)

CS 
(COMM)45
3/23

AMIT 
CHAWLA Vs. 
SUMIT ARORA 
PROP OF M/S 
ARORAKNITW
EAR

Sh. Rohit 
Yadav,

adv.shub
hangishar
ma@amai
l.com

11/23/202
3

CS 
(COMMERCIAL)

CS 
(COMM)52
4/23

SUNIL KUMAR 
JAIN Vs. M/S 
SHYAM 
GARMENTS

Sh. 
Noorain 
Ali, 

alinoorain322@gmail.com11/23/202
3

mailto:ADVOCATEANUJAFARWAL@YAHOO.COM
mailto:ADVOCATERAVI79@GMAIL.COM
mailto:ADV.BRIJESH@GMAIL.COM
mailto:BHARAT.GUPTARKCA@GMAIL.Com
mailto:alinoorain322@gmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

37

9.8E+009

27-09-2023 9.9E+009

27-10-2023 9811151952

38 10/21/2023 9810599376 02.11.2023

05/28/2018 AJAY TYAGI 9999459966 08.11.2023

10/30/2023 9650696016 8.11.2023

10/21/2023 9810599376 02.11.2023

39 SH. SURENDER S. RATHI NIL

40 SH. REETESH SINGH NIL

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

Shahdara

CS 
(COMMERCIAL)

CS 
(COMM)54
1/23

 27-10-2023 ASHISH JAIN 
Vs. SHOPZO 
BRAND 
PRIVATE 
LIMITED

Sh. V.N. 
Chaturve
di,

advocatevnc@gmail.com11/25/202
3

CS 
(COMMERCIAL)

CS 
(Comm.) 
No. 495/23

SAB IMPEX 
PVT. LTD. VS. 
SKM 
CAPACITORS

Sh. 
Pankaj 
Sharma,

pankajsh
armal326
@yahoo.c
om 

11/25/202
3

CS 
(COMMERCIAL)

CS 
(COMM)54
2/23

SURESH 
RASTOGI Vs. 
MOHD ADIL 
FAIYAZ 
ANSAR

Sh. 
Sanjay 
Rastogi,

vakil.arastogi@outlook.com11/29/202
3

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

CS(COMM
) 535/23

EASY TRIP 
PLANNERS 
LTD Vs 
NAVAL 
IMPORTER
S AND 
EXPORTER
S PVT LTD

MANISH 
CHAUBEY 

cnvassociates@hotmail.com

CS 
(Comm.) . 
318/2022

PUNJAB 
NATIONAL 
BANK Vs 
NEHA 
CHAUDHAR
Y

akonlinejay@gmail.com

CS 
(COMM)5
50/23

AKHILESH 
MATHUR Vs 
M/S NITYA 
ELECTROC
ONTROLS 
PRIVATE 
LIMITED 
AND ORS

ABHISHEK 
TYAGI

tyagiabhi025@gmail.com

CS(COMM
) 535/23

EASY TRIP 
PLANNERS 
LTD Vs 
NAVAL 
IMPORTER
S AND 
EXPORTER
S PVT LTD

MANISH 
CHAUBEY 

cnvassociates@hotmail.com

mailto:advocatevnc@gmail.com
mailto:vakil.arastogi@outlook.com
mailto:cnvassociates@hotmail.com
mailto:akonlinejay@gmail.com
mailto:tyagiabhi025@gmail.com
mailto:cnvassociates@hotmail.com


Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

41 North-West NILSH. GURDEEP SINGH, DISTRICT 
JUDGE (COMMERCIAL) 



Court District Case Type Case No. AdvocateSr.
No.

Court 
Room

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of 
Electroni
c Service 
of 
Process

42 SH.VINOD YADAV NIL

43 North NIL

44 NIL

45 NIL

46 NIL

Total 101

SH. VIRENDER BHATT, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. PANKAJ GUPTA, DISTRICT 
JUDGE (COMMERCIAL) 

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-02

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03
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